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Double Railway Line from Panipal/Sonepat 
to Delhi 

7390. KUMARI KAMLA KUMAR I . 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether a large number of daily 
passengers are travelling from Panipatj 
Sonepat to Delhi and are put to innumer-
a~le troubles because of the operation of 
single Railway line; 

. {b). if so, whether there is any proposal 
under Government's consideration to operate 
double railway line from PanipatjSonepat to 
Delhi; and 

(c) the time by when it will be 
Operated '? 

THE MINISTER OF RAILWA YS (SHRI 
HANUMANTHIYA) : (a) No, Sir. There 
are Sufficient number of passenger trains 10 
cater for tho traffic. 

(b) and (c). The traffic survey for consi-
dering the proposal for doubling of the 
Single line section between Subzimandi-
Sonepat-Panipat-Ambala is in progress. A 
decision on the proposal would be taken 
after receipt of the survey report and its 
examination. 

Passengers of Barwadih-Gomoh Line facing 
probl{ms in getting Trains at Mughal 

Sarai Junction on Eastern Hailway 

7391. KUMARI KAMLA KUMAR!: 
Will the Minister of RAILWA YS be pleased 
to state: 

(a) whether passengers of 
GOmoh line are facing acute 
getting trains at Mughalsarai 
Eastern R3i1way which is 
croWded; and 

Barwadih-
problems in 

Junction on 
very much 

(b) if so, whether there is any scheme 
~nder Government's consideration to operate 

ltpress Trains between Gomoh and Chopan 
Via Garhwa Road to remove tl>e incon-
venience beinp, caused to the passengers? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA) : (a) No. 

(b) No such. scheme is under considera-
tion at present. 

Loading of Goods from stations between 
Meral and Bhavanathpur Railway stations 

in Palamau District (Bihar) 

739!. KUMARI KAMLA KUMARI 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) the total amount of expenditure and 
revenue on a metre gauge operating between 
Meral and Bhavanathpur Railway Stations 
in Palamau District (Bihar) ; 

(b) whether local people are not per-
mitted to load goods and if so, the reasons 
therefor ; and 

(c) whether Government propose to 
permit local people to load goods as it 
would be profitable to Government? 

THE MINISTER OF RAILWAYS 
(SHRI HANUMANTHAIYA): (a) to (c). 
As the siding belongs to the Bokaro Steel 
Plant, this information is not avaiLlble. It 
is being collected and will be placed on the 
Table of the Sabha. 

Final Settlement of dues of retired Railway 
Employees (Northern Railway) 

7393. KUMARI KAMLA KUMARI: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether certain amount of settlement 
dues of Railway employees retired on 
Northern Railway in 1968 were held up in 
order to recover the a rrears of house rent 
for the Railway quarters occupied by them; 

(b) whether the increase in house rent 
from 1st October, 1963 was not brought to 
the notice of employees; and 

(c) what decision the Railway Board 
has taken in the matter and the reasons why 
there is delay of over 4 years to refund the 
amounts with held by Northern Railway? 

THE MINISTER OF RAILWAYS (SHRl 
HANUMANTHAIYA) : (a) Yes. 
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(b) The staff were informed through 
Northern Railway Extraordinary Gazette 
Notification dated 7.\0.\963. 

(c) Board's decision is not required in 
the matter. The Railway Administration is, 
however, being asked to decide the matter 
without further delay. 

AIIPointmcnt of Principals for Educational 
Institutions run by Railways 

7394. SHRI AMBESH: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether his Ministry runs Inter-
mediate Colleges, Higher Secondary Schools 
and High Schools ; and 

(b) if so, the procedure of appointment 
of the Principals for the ahove institutions? 

THE MINISTER OF RAILWAYS 
(SHRI HA NUMANTHAIYA) : (a) Yes, a 
few such institutions are rlln by the Zonal 
Railwas. 

(b) Recruitment Rules for the Recently 
upgraded posts of Principals/Headmasters 
are under examination in consultation with 
the Union l'ublic Service Commission. 
Meanwhile, certain temporary adhoc 
appointments of seninr members of the staff 
as Principals/Headmasters have been made. 
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Observation of Protest Day by Engineers 
of C. W. and P. C. 

7396. SHRI G. VENKATSWAMY: 
Will the Minister of IRRIGATION AND 
POWER be pleased to slate: 

(a) whet her t he engineers of the Central 
Water and PO\\ er Commission recently 
observed a protest day to express their 
resenl ment over non implementation of the 
recon1 mendarions of the Bhagwantham 
Committee; and 

(b) if so, the reasons for not impleme-
nting the recommendations made by the 
said Committee? 

THE DEPUTY MI NISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI B. N. KUREEL): (a) and 
The engineers of the CW and PC recently (b). 
observed a protest day against non·impleme-
ntation of certain recommendations of the 
Bbagavantam Con'mitlee rer1aining to their 
service condil ions and career prospects. 
Action on th[se recommendations was initia-
tcd quilc some time back. Since they involve 
issues of wider implications concerning 
personnel ma'lers and have financial impli-
calions. final decision thereon is likely to 
tahe 50mc morc time and in some cases 
reLOmmendations of the Third Pay Commi-
ss ion have also to be awaited. 




